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NOTlHCATiONS UNDLR Exl^RT (QUALITY
Control and Inspection) Act, Review 
ANo Annual R jlport of Projects an d  Equip- 
MINT C]orporation OF Inuia, Ltd., New 
Dflhi, R E vim  AND Annual Report or 
H andicraits and H andlooms E xports Cor­
poration OF India Ltd., N ew Delhi and 
Review and Annual R eport of State 

T rading Gori*oration of India, Ltd., 
N ew Dixiii

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA); On 
l>ehalf of Shri A. C. Gwrgc, I beg to lay 
oar the Table: —

(I) A copy each of the following No 
tifications (Hindi and English versions)
tinder ^iib-scrtion (.S) of scction 17 of the
Export (Quality Control and Inspection) 
Act, 1963?—

(i) The Export of Minerals and 
Ores-Gronp I (Inspection) Amcn<l
nient Rules, 1973, published in Noti- 
bcation No, S.O. 112S in Gazette of 
India dated the 21st April, 197S.

(4i) The Export of Minerals and 
Ores-Group II (Inspection) Amend
ment Rules, 1973 pubHshed in Noti 
firation No. S.O. 1124 In Gazette of 
India dated the 21st April, 1973.

(iii) The Export of Curry Power 
(Inspection) Rules. 197.3 published in 
Notification No. S.O. 1128 in Gazette 
of India dated the 21st April, 1973.

(2) A statement showing reasons for 
delay in layinir .the notifications mention- 
c<l at (1). [Placed in Library. Sec No. 
LT-5044 / 731.

(3) A copy each of the following
papers (Hindi and English versions under 
sub-scction (1) of section 619A of the 
Companies Act, 1956: —

(<) (a) Review by the Government 
on the working of the Projectg and 
Equipment Corporation of India Li
mited New Delhi, for the year 1971­
72. ;

(b) Annual Report of the Projects 
and Etiuipmcnt Corporation of India 
Limited, New Delhi, for the"' year
1971-72 along with the Audited Ac 
counts and the comments of the Cdmp 
troller and Auditor General thereon.
yPtofrd in Library. See No. LT-5045/

(ii) (a) Review by the Government 
on the working of the Handicrafts and 
IlandlfKmts Expoits Gorpomtion of 
India Limited, New Delhi, (or the year

(b) Annual RcfK>rt of the Handicrafts 
and Handlooms Exports Corporation of 
India Limited, New Delhi, for the year
1971-72 along with the Audited Ac- 
(ounts and the comments of the Comp 
tiollcr and Auditor General thereon. 

in Library. See No. LT-50I6/

(iii) (a) Review l)v the Government 
on the working of the Slate Trading 
(Corporation of Indi^ Limited, New 
IVlhi, for the year 1971 72. "

(!)) Annual Report of the State 
Trading Corporation of iiwlia Limited, 
New Delhi, for the year 1971-72 along 
with the Audited Acfounts and the 
comments of tl^e ComptioUcr and
Auditor General thereon. fPlared in 
Library. See No. I,T-5(M7/73].. ,

Rij*()rt OF Commissioner for ScHEnm.iB) 
Castes and Scheduled T ribes for 

1970.71.

I HE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRl 
F. H. MOHSIN): I beg to lay on the
Table a (opy of the Report ^ in d i  and 
English versions) of the ([>;>mmis8ioner rfor 
Scheduled Castes and Scheduled Tribes for 
the year 1970 71, under article 3.5g(2̂  of 
the Cf>nstitutiou. \Plnccd in Library. See 
LT-504ft/731. “ ■

Statiment showing ac.tion taken nv
G o VFKNMENT <VMr v a r io u s  AS.«Uf(AN^I'!i.
ETC, given nv Ministers during Ix»k 

Saiiiia Sf̂ssions ^

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENT^ARY 
AFFAIRS (SHRI B. SHANKARANAND);
I beg to lay on the Table the following 
statements showing the action taken by the 
Government on various . pro­
mises and undertakings given by the Mmis- 
ters during the various ttcssions of liOk 
Sabha: —

Fourth Loh Sabha ,-y
(i) Statcramt No. XXX Soventb 8«wioO,^»60 
(*») Rtatemont No. XXIX Eighth 8«wlon, 19a9 
♦u) Statement No. XXVII Ninth fle«!on, 1969 

(»>) Statement No. XXX Tenth Rodiiion, 1070 
(#») StAt/mient No. XX Tw«lnh 1970

Fifth Lnk Bahha

(»») Statom«nt No. XXI S«oo*id 1971
W ) Statement No. XTtf Thlrrl Se^on» 1971 
(rwt) Statement No. XII Foufih Benfiion, 1972


